7 Assent to Bills

[Secretary-General]

during the Eighteenth Session of
Fifth Lok Sabha and assented to:—
(1) The Appropriation (Rail-
ways) No. 4 Bill, 1976.
(2) The Appropriation (Rail-
ways) No. 5 Bill, 1876.
(3) The Appropriation (No. 7)
Bill, 1976.
(4) The Gujarat Appropriation

(No. 2) Bill, 1976.

(5) The Pondicherry Appropria-
tion (No. 4) Bill, 1976.

2. 1 also lay on the Table copies,
duly authenticated by the Secretary-
General of Rajya Sabha, of the
following three Bills, passed by the
Houses of Parliament during the
Eighteenth Session of Fifth Lok Sabha
and assented to:—

(1) The House of the People
(Extension of Duration) Amend-
ment Bill, 1976.

(2) The Electricity
Amendment Bill, 1976.

(Supply)
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(3) The Constitution (Forty-
second Amendment) Bill, 1976.

11.10 hrs,

RAILWAY BUDGET, 1977-78
AND

FOR GRANTS* ON
(RAILWAYS), 1977-78

DEMANDS
ACCOUNT

MR. SPEAKER: We will now take
up the General Discussion on the
Railway Budget.

Motion rnove_d:

“That the respective sums not
exceeding the amounts shown in
the third column of the Order
Paper, be granted to the President
out of the Consolidated Fund of
India on account for or towards
defraying the charges during the
year ending on the 31st day of
March, 1978, in respect of the
heads of demands entered in the
second column thereof against
Demands Nos. 1 to 11, 11A, 12 {o
16, 21 and 22™

List of Demands for Grants on Account (Railways) for 1977-78 submitted to the
Vote of Lok Sabha

Amount ~f Demand

No. of Name of Demand for  Grant on
Dem nd Account
1 2 3
1 Railway Board 84,524,000
2 Miscellaneous Expenditure 405,335,000
3 Payments to Worked Lines #nd others 15,56,000
4 Working Expenses—Administrati'n . . . 52.,79,80,00 0
s  Working Expenses—Repairs and Maintenarce 221,48,94,000
6 Working Bxpenses—Operating Staff . 112,91,45 ,000
7 Werking Expenses—Operation (Fuel) 109,28,16,000
8 Working Bxpe ses—Operation other than Staff and Fuel . 36,53,76,000

*Moved with the recommendation of the Vice-Presidemt acting at President
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1 . 3
9  Workin ; Expenses—Miscel.aneous Expenses . . 19,58,56,000

10 Working Expenses—Staff We f.re . 19,10,53,000
11 Working Expenses—Appropriation to Deprec'ation Reserve Fund 46,66,67,000
11A Working Expenses— Appropriation to Pension Fund 13,33,33,000
12 Dividend to genera] Revenues and Contribution fcr Grants to Statcs .

in lieu of Passenger Fare Tax . . . . 6,02,13,000
13 Open Line Works (Revenue) 2,99,95,000
14 Construction of new Lines—Capita! : nd Depreciat'on Reserve Fund 17,27,44,000
15 Open Line Works-——-Caplta‘ Deprccmnon Reserve Fund and Devclop-

ment Fund . . 423,27,15,000
16 Pensi nary Charges—Pension Fund 12,80,32,000
21 Appropriation to accident Compensation Safety ard Passenger Ame ities

Fund . . . . . . . . . . . 3,07,61,000
22 Accident Compensation, Safety and Passenger Amenities Fund . 1,76,33,000

SHRI KANWAR LAL GUPTA
(Delhi Sadar): What is the time al-
lotted for the railway budget and for
the general budget?

MR. SPEAKER: We have to pass
them today. We will have two hours
for the railway budget. We will have
ample time to discuss the various
points on the discussion on the Presi-
dent’s Address on the 1st, 2nd and 3rd.
Further, the general budget will be
there in the month of May. For the
present I would appeal to the Members
on both the sides to pass these De-
mands by the evening today so ihat it
may go to the Rajya Sabha tomorrow.
If you help me, it is all right. If you
want a little more time, I have no
ohjection.

SHRI C. SUBRAMANIAM (Palani):
It should not be rushed through like
this. We cannot pass everything
today. Because, in the general budget,
there are some points which we want
to raise,

MR. SPEAKER: How much time do
you require for the railway budget?

SHRI C. SUBRAMANIAM: I was
saying that for the general budget,
more time may be allotted.

MR. SPEAKER: We will allot two
hours for the railway budget.

SHRI SHYAMNANDAN MISHRA
(Begusarai): Sir, yesterday vou were
pleased to observe that you would
consider some of the points that we
had made yesterday.

MR. SPEAKER: Are you recferring
to something under rule 377?

SHRI SHYAMNANDAN MISHRA:
Yesterday I had drawn your attention
to a question of propriety as also a
question of breach of privilege and
you were pleased to observe that you
would give some thought to this matter
and come today and tell the Iouse
about your view in the matter.

MR. SPEAKER: I do not know; I am
not very clear about it. Are yvou re-
ferring to the adjournment 1notion?

SHRI SHYAMNANDAN WISHRA:
My submission was that the imposi-
tion of President’s Rule on Jammu
and Kashmir was announced to the
whole world but the House was not
informed about it. That constituted,
in my view, a quesetion of propriety
if you so please, also a question of
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breach of the privilege of the House,
You were pleased to observe that you
would give some thought to the matter

and come to the House today and give
your ruling.

MR. SPEAKER: I would suggest
that you raise this issue also along
with the other points when we dis-
cuss this gubject. Then, the Govern-
ment would be in a position to give
the reply.

AN HON. MEMBER: It is a special
issue.

MR. SPEAKER: I know it is a special
issue. The question is whether Gov-
ernment is ready to give a reply. It
is true I said yesterday that I will
give my thought to this matter.

SHRI SHYAMNANDAN MISHRA:
But it must be treated separately.

SHRI VASANT SATHE (Akola):
The explanation should be laid on the
Table. It should not be confused with
the discussion on the adjournment
:notion. Government must lay the
Proclamation and the reasons for the
same on the Tahle. Government have
already announced them to the world
outside and not to the House. That is
the cemplaint,

SHRI J. RAMESHWARA RAO
{Mahbubnagar): There is a conveation
that when the House is in session, if
any important announcements arve to
be made, the House should first he
informed of them before they are re-
leased to the press. That is what my
colleague, Shri Shyamnandan Mishra,
is drawing your attention to. It has

nothing to do with the adjournment
motlion.

PROF. SHIBBAN LAL SAKSENA
(Maharajganj): I have givep notice
of some cut motions.

MR. SPEAKER: I was dealing with
them. But, in between came this
demand.

D.G. on Acct. (Rly.) 12

Has the Prime Minister anything to
say on this point?

THE PRIME MINISTER (SHRI
MORARJI DESAI): If you want me
to say something on this now, I will
say it. In any case, during discussion
on the adjournment motion I will have
to say why this was done. So, I would
not refer to that now. This was an
action taken by the Governor of
Jammu and Kashmir, I have been ad-
vised by the Law Ministry, Law
Minister, that it has to be laid before
the Assembly and not in Parliament
here. I am examining it further
(Interruptions).

SHRI MOHD. SHAFI QURESHI
(Anantnag): Where is the Assembly?
The Prime Minister should know that
the Assembly has been dissolved.

SHRI K. LAKKAPPA (Tumkur):
How can the Governor dissolve the
Assembly?

SHRI MORARJI DESAI: May I say
that we have been told that it is not
necessary to lay it oo the 'Tatle of
the House here and that it reed he
laid only in the legislature there?
(Interruptions).

SHRI K. LAKKAPPA: It is the most
unconstitutional thing that the Prime
Minister is submitting here.

SHRI MORARJI DESAI After
President’s Rule is declared, it will
come here and not go before the
Legislature. This is what I was ad-
vised. If the advice is not proper, I
will examine it again. If it is wrong,
1 will make amends for it.

MR. SPEAKER: The Assembly is
no more there. Therefors, it cannot
be placed before the Assembly. The
Prime Minister has agreed to get it
examined further and make amends. I
think it is a very fine gssture. We
shall now go to the next item.

SHRI SHYAMNANDAN MISHRA:
I may point out for the consideration
of the Prime Minister that the Con-
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stitution of Jammu and Kashmir also
makes it abundantly clear that the
proclamation has to be issued with the
concurrence of the President of India.

MR. SPEAKER: He says that he will
examine it further and make amends.
I think Mr. Mishra should leave it
there.

I would now reguest hon. Members
ito move their cut motions.

PROF. SHIBBAN LAL SAKSENA:
‘What about the cut motions given
notice of today?

MR. SPEAKER: Normally you should
give the previous day. However, I will
waive the rule and allow you to move
ihe cut motions.

1The cut motions are taken as racved.

SHRIMATI PARVATHI KRISHNAN
{Coimbatore): T beg to move:

“That the Demand for Grant on
Account under the head ‘Ruilway
Board' be reduced to Re. 1.”

[Need to abolish the Railway
Board (1)]

“That the Demand for Urant on
Account under the head ‘Raillway
Board’ be reduced to Re, 1.”

[Failure to concede the just
major demands of Railwaymen
which were put forward hy the
National Coordination Committece
of Railwaymen’s Struggle in
February, 1974 (2)]

“That the Demand for Grant on
Account under the head ‘Railway
Board’' be reduced to Re. 1.”

[Failure to provide adequate
cover to Railway Platforms in
Kerala where there is heavy mon-
soon (3)]

14

“That the Demand, for Grant on
Account under the head ‘Railway
Board’ be reduced to Re. 1.”

[Need to absorb all catering staff
in permanent posts (4))

“That the Demand for Grant on
Account under the head ‘Railway
Board’ be reduced to Re. 1.”

[Failure to provide adequate
housing to all railway employees
especially in smaller stations (5)]

“That the Demand for Grant on
Account under the head ‘Railway
Board' be reduced to Re. 1.”

[Need to upgrade a further
number of posts of Class II, III
and IV employees (6)?

“That the Demand for Grant on
Account under the head ‘Railway
Board’' be reduced to Re 1.”

[Need to abolish the rractice of
social burdens in freight struc-
ture (7)]

“That the Demand for (Grant on
Account under the head ‘Railway
Board' be reduced to Re. 1.”

[Failure to prevent the frequent
accidents in recent months (8)]

“That the Demand for Grant on
Account under the head ‘Railway
Board' be reduced to Re. 1.”

[Need to man all railway level
crossings and thus pravent further
accidents (9)]

. “That the Demand for Grant on
Account under the head ‘Railway
Board' be reduced to Re. 1.”

[Failure to grant reccgnition to
N.E. Railway Mazdoor Union (10)]

“That the Demand for Grant on
Account under the heaa ‘Railway
Board’ be reduced to Re 1.”

[Failure to restore recognition
to S.E. Railwaymen’s Union (11)]
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“That the Demand for G:ant on
Account under the head ‘Railway
Board' be reduced to Re. 1.”

[Need to provide adequate rail-
way lines in economically back-
ward areas (12)]

“That the Demand for Grant on
Account under the head ‘Railway
Board' be reduced to Re. 1.

[Failure to extend Provident
Fund and Gratuity Acts to cover
all the railway employees (13)]

“That the Demand for Crant on
Account under the head ‘Railway
Board' be reduced to Re. 1.”

[Failure to grant bonus to Rail-
waymen (14)]

SHRI SOUGATA ROY (Barrack-

pore): 1 beg to move:

“That the Demand for Crant on
Account under the head ‘Railway
Board' be reduced to Re 1.7

[Failure to departmentalise all
contract labour in the Railwoys

(15)1
“That the Demand for Grant on

Account under the head “Railway
Board’ be reduced to Re, 1.”
[Failure to start work on

double line in the Bongaon ling
in Sealdah division and the
Bundel-Katwa line (16)]

“That the Demand for (rant on
Account under the head ‘Ruilway
Board' be reduced to Re. 1.”

[Failure to expedite work on
the Metropolitan Transport Fro-
ject, Calcutta (17)]

“That the Demand for Grant on
Account under the head ‘Railway
Board’ be reduced to Re. 1.”

[Failure to speed up the conver-
sion to broad gauge of N.F. Rail-
way, thereby affecting freight
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movement to and fro Calcutta Port
(18)]

SHRIMATI PARVATHI KRISHNAN:

I beg to move:

“That the Demand ifor Grant on
Account under the heal ‘Ordinary
Working Expenses—Administration”
be reduced by Rs. 100.”

[Need to meet the demands of
S.M'’s and A.S.M's of Olavakkot
Division of Southern Railway (19)]

“That the Demand for Grant on
Account under the hcad ‘Ordinary
Working Expenses—Admimstration®
be reduced by Rs. 100.”

| Need for reinstatement of office
bearers of Integral Coaci Factory
Workers' Union (20)]

“That the Demand for Grant on
Account under the head ‘Ordinary
Working Expenses—Operating Staff”
be reduced by Rs. 100.”

[Need to provide conductor
guards in each ra‘lway coach (211]

“That the Demand for Grant on
Account under the head ‘Ordinary
Working Expenses—Operating Staff”
be reduced by Rs. 100.”

ticket
Rail

[Need to increase the
checking staff on Southern
way (22)]

“That the Demand for Grant on
Account under the head ‘Ordinary
Working Expenses—Operation (Fuel)”
be reduced by Rs. 100.”

[Need to speed up electrification
of Madras-Vijayawada section of
Southern and South-Central Rail-
ways (231

“That the Demand for Grant on
Account under the bhead ‘Ordinary
Working Expenses—OQperation (Fuel)’
be reduced by Rs. 100.”

[Need to speed up electrification
of Madras-Arkonam section of
Southern Railway (*4)1
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“That the Demand for Grant on
Account under the head 'Construction
of New Lines—Capital and Deprecia-
tion Reserve Fund' be reduced by
Rs. 100.”

[Need to undertake construction
of broad gauge link from Tiruchi
to Tuticorin (25)]

“That the Demand for Grant on
Account under the head ‘Construction
of New Lines—Capital and Deprecia-
tion Reserve Fund' be ireduced by
Rs. 100.”

[Need to construct a new rail-
way line between Ernakulam and
Kayamgulam wvia Alleppey (26)]

“That the Demand for Grant on
Account under the head ‘Construction
of New Lines—Capit~l <nd Deprecia-
tion Reserve Fund' be reduced by
Rs. 100.”

|Need to construct a new rail-
way line between Kuttippuram and
Trichur via Guruvayocor (27)]

“That the Demand for Grant on
Account under the heaa ‘Construction
ot New ILines—Capital and Deprecia-
tion Reserve Fund’ be reduced by
Rs. 100.”

[Need for the early construc-
tion of new rail link between
Mangalore and Bombay (28)]

“That the Demand for Grant on
Account under the head ‘Construction
of New Lines—Capital and Deprecia-
tion Rwserve Fund' be reduced by
Rs. 100.”

[Need for the construction of a
railway line between Tellicherry
and Mysore via Coorg (29)]

PROF, SHIBBAN LAIl. SAKSENA: I
beg to move:

“That the Demand for Grant on
Account under the head ‘Railwey
Board’ be reduced by Rs. 100.”

[Failure to drop the yse of Rail-
way Saloons for Railway Officers.
on various Railways (30)]

“That the Demand for Grant on.
Account under the ‘"wead ‘Railway
Board’ be reduced bty Rs. 100.”

[Failure to provide sufficient
trains connecting Allahabad w:th.
Bombay (31)]

“That the Demand for Grant on
Account under the %Yead ‘Railway-
Board’ be reduced by Rs. 100.”

[Failure to exteré Shane Awadh
to Kanpur and “ark on N.E. Rail-
way (32)]

“That the Demand for Grant on
Account under the thead ‘Railway
Board’' be reduced by Rs. 100.”

[Failure to exnedite ine conver-
sion of metre gauge to broad gauge-
on N.E. Railway from Lucknow to
Gorakhpur and Bhatni to Allah-
abad (33)]

“That the Demand for Grant on.
Account under the t4ead ‘Railway
Board’ be reduced by Rs. 100.”

[Failure to providz a pool ol
peons on Railways as in Secre.
tariat instead of nue peon for cach
Railway (34)]

“That the Demand for (Grant on
Account under the hWead ‘Railway
Board' be reduced by Rs. 100.”

[Failure to stop practice of use
of peonsg for domestic se-vice of
officers and reduction of their
number for officers (35)]

“That the Demand for Grant on
Account under the head ‘Railway
Board’ be reduced by Rs. 100.”

[Failure to provide coach atten-
dants in all first class compart-
ments of Mail and Express trains
on N.E. Railway (38)]
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“That the Demand for Grant on
Account under the head ‘Railway
. Board’ be reduced hy Rs. 100.”

[Failure to provide dining cars
in Mail and Express trains on N.E,
and other Railways (37))

“That the Demand for Grant on
. Account under the thead ‘Railway
Board’ be reduced by Rs, 100.”

[Failure to provide a telegraph
office on Gorakhpur Junction
station (38)]

“That the Demand for G:ant on
.Account under the head Railway
.Board’ be reduced by Rs. 100.”

[Failure to wrovide a rezlly
large properly furnished First
Class waiting room at Gorakhpur
Railway Headquarters Junction
(39)]

“That the Demand for Grant ¢n
Account under the head ‘Railweay
"Board’ be reduced by Rs. 110.”

[Failure to provide a really large
furnished Second Class waiting
room at Gorakhpur Railway llead.
quarters Junction (40)]

“That the Demand for Grant on
‘Account under the head ‘Railway
"Board’ be reduced by Rs. 100.”

[Failure to provide suitable
trains connecting Gorakhpur with
Calcutta, Bombay and Madras
4]

“That the Demand for Grant on
Account under the head ‘Railway
"Board’ be reduced Ly Rs. 109.”

[Failure to provide electrifica-
tion on N.E. Railway (42)]

“That the Demand for Grant on
Account under the h2ad ‘Railway
-Board’ be reduced by Rs. 100.”

[Failure to restore one :instal
ment of D.A.-to Railway Employees
(43)]
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“That the Demand for Grant cn
Account under the head ‘Railway
Board’ be reduced by Rs. 100.”

[Failure to announce that all
losses suffered by Railwaymen dur-
ing strike will be compensated
(44)]

“That the Demand for Grani on
Account under the head ‘Construc-
tion of New Lines—-Capital Depre.

ciation Reserve Fund’ be reduced
by Rs. 100.”
[Failure to ccnnect IThutha,

Maharaj Ganj, Michlaul and
Thuntibari by train from Gorakh-
pur (45)]

MR. SPEAKER: Shri Henry Austin.
Absent. Shri S. Kundu.

SHRI S. KUNDU (Bualasore): I rise
to support the Budgei presented by
the Railway Minister. 1 would parti-
cularly mention here that ufter the
spell of black rule that coversd the
whole of India, this Budget and the
reliefs which the Railway Minister has
given to the workmen should be ap-
plauded by all those who really feel
for the workmen who are suffering; so
that our democracy becomes a living
democracy. He has gone oul of his
way to reinstate all the workers who
were dismissed during the railway
strike. I would like to point out that
during the emergency many of the
workers were tortured. Many labour
leaders who did not support the Llack
rule and the black measures of the
Congress Government, Indira Gandhi’s
Government, were punished directly or
indirectly. Many of them have been
removed, have been Jemoted, and
many of their benefits have teen taken
away from them. 'Trade unions not
only on the railways but all over
India were made to subserve a co-
terie, a family, not even the Govern-
ment in power.

I would appeal to the Railway
Minister to consider this point be-
cause this js a valid point. The hon.
Minister has said that all those
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workers will be reinstated. The hon.
Members on the other side fully
understand that unless they are
treated as on duty, it will create a
lot of complications. I would re-
quest that this should be amended
in such a way that all those wor-
kers who were on strike and were
harassed during the emergency,
these 19-20 months by the dicta-
torial Government. should be treated
ag if they were on duty.

I was m Member in the Fourth
Lok Sabha. I was also a Member
of the Railway Convention Com-
mittee at that time. I was also a
Member of the Select Committee in
which thig thing was also examined.
Mr. Qureshi was then the Deputy
Minister. I do not see any former
Railway Minister here.

(Interruptions)
MR. SPEAKER: I do not like this
cross-examination, It should not

happen.

SHRI S. KUNDU: We are happy
that the Railway Minister has got
a team of dedicated men who serv-
ed the poor people all these years.
It is in the fitness of things that the
Railway Minister has been given the
charge of one of the biggest public
sector undertakings not only in
India but the whole world and he
should make jt workers oriented.
The whole railways, as I have seen
them, are resembling or perpetuat-
ing the monarchical trend. All the
top officers have the legacy left over
by the Maharaas. When I see their
behaviour, their approach and atti-
tude, 1 find that it does not fit in
with the current needs of the time.
I am sure Mr, Madhu Dandavate
will have the cooperation of all
those Members who have been now
relegated to some back benches in
the House. They must also analyse
this matter and see how far they
can lend their helping hand to Mr.
Madhu Dandavate. Therefore, Mr.
Speaker, through you, I would ap-
peal to the Railway Minister to see

that the workers’ participation
scheme really becomes meaningful.
How 1t becomes meaningful is a
question of detail and I am not
going into it in detail because the
time is short. I would request the
Railway Minister to see all these
things.

Most of the important recommen-
dations of the Railway Convédntion
Committee and the other Committees
have not been’ warcepted by the
Railway Administration or there is
some delay in accepting them and
they give some excuse here or there,
I would request him that very im-
portant and far reaching recommen-
dations of the Railway Convention
Committee must also be accepted.

Yesterdgy, when the Railway
Minister was making his speech,
Members from the Opposition side
were praising the achievements
made by the Railway Board during
the past few years. I would like to
say here that these achievements
are entirely due to the hard work
of the working class whom some
Members in the Opposition call them
anti-nationals. These people whom
you call anti-national worked hard
through terror and fear without
submitting to the whims of some
individuals in the Railway Adminis-
tration. They worked hard for the
prosperity of the nation and they
kept the wheels of the progress
moving. There were certain people
who were following the black rule.
Now, we have to decide whether we
should give praise to thesz people or
to the people who have been work-
ing very hard and kept the progress
of the railways moving.

I am happy that the hon. Railway
Minister, Mr. Madhu Dandavate has
made the position very clear about
the railwaymen who were dismissed
or suspended from service during
the 1974 strike.

They wanted the trade unions to
serve their interests. They did not
serve them even. They served some
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individuals. They were meant to
serve only 1-1/2 people in India.

I would like to say that during
the last 2 months of black rule,
during Emergency, many com-
mittees, bipartite, tripartite, etc.
have been set up. All of them
should be abolished lock, stock and
barrel. Most of them have been
the protaganists of Emergency, one
way or the other. These protaga-
nists of Emergency should not be
allowed to remain in the committees.
We have to serve the people. As
the able Finance Minister said, we
have faith in our people and we are
determined to serve the people. We
want to show to the entire nation
that the Janta Party, the Janta
Government, will gerve the people,
the toiling masses, of the country.
To achieve this end, the protaganists
of Emergency, those people who are
anti-people, those people who want-
ed the trade unions to serve the
interests of only 1-1/2 people in
India should not find any place in
these committees. ...

AN HON. MEMBER: They are
the real fascists.

SHRI S. KUNDU: I would not
say that. I see the hero of Satara
sitting in front of me. When I was
in jail for 19 months, while reading
the speeches, I was terrified and
shocked, I ask: Where was the
hero of Satara? What was ha doing?
Why his voice is choked up? I do
not mean any disrespect to Mr.
Chavan. I hagve got all love end
respect for him. You all kept your
mouths shut. I will not call you
the guilty men of India for what
happened in the last 20 months. I
would only say that you did not
open your mouth.

There cannot be a better person
like the hon. Speaker whom I am
addressing. I remember how nice
he has been to me in the Fourth
Lok Sabha. He used to ask me,
“Why don’t you. put 3 question?”.
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He had so much love and fellow-
feeling for the Members of the
House. ] cannot find a better person
than him as the hon. Speaker.

Sir, my heart is burning inside me
to narrate the horrible tortures
committeq in jail. I was confined in
a room for two monthg til] the
MISA was amended and they put
me behind the bars. All of you are
witness to the black period of
Emergency. We have been slaves
to the perpetuation of the family
rule of 1-1/2 persons. You cannot
get out of it. You have to get out
of it. The sooner you get out of it,
the better it will be. You better
speak out now in the House and
say that you admit your faults so
that democracy js strengthened. I
know most of the friends tell wus
outside that they made mistakes. I
like them, I embrace them. I
re 'pect them because they are truth-
ful, because they are nonest. They
could not resist. How could they
resist? Even the herp c¢f Satara
was Kkeeping silent.

Now, I come to the other point.
There is the hero of the trade union
movement, Mr. George Fernandes.
He is the leader of the working
class. Everybody knows how he was
tortured in jail. Another hero is the
hon. Railway Minister. I am happy
that the Railway Minister has said
that he would pay specia] attention
to the needs of the Backward States.

I hope he will remember and will
not forget as the periphery of in-
fluence grows round the Minister. I
will not spare any Minister but will
sidetrack the influence of those who
become more and more powerful.
He should not forget that Orissa is
a State which hag been neglected. I
represent the poor people of Orissa
(80 per cent of the people in my
area are below the poverty line).

We have been fooled for years and
years together. Even during this
election’ some sort of an inaugural
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ceremony was conducted for laying
a line from Banspani to Jakhapura.
What mockery is this? Even during
the earlier Elections a foundation
stone was laid by the Prime Minister
but it had to be uprooted because
the line had become silted with dust
and rain-water. Now, during this
Election again they have laid some
of these foundation stones. I hope
this line will be completed within a
period of one year.

Then, there is the Rcopsa-Tala-
bund line which is the lifeline of
the backward district of Mayurban
where Adivasis live.  This has not
been made broadgauge and it has
not been connected to the Khargpur-
Bombay line. This has to be taken
up. I would like a Master Plan to
be drawn up showing wnat line will
get what priority in this backward
State and what will be the alioca-
tion of resources,

Again, though 90 per cent of the
South-Eastern Railway lines pass
through Orissa, the Headquarters is
elsewhere. I would like the Head-
quarters also to come tp some place
in Orissa. If this cannot be done
immediately, at least a subsidiary
office, next to the General Manager’s
office, should be there in Orissa.
march ahead.

With these words I again thank
the Railway Minister and I hope
that with our sustained help and the
cooperation of everybody, we will
march ahead.

MR. SPEAKER: There is, some
mistake here, I called Dr. Henry
Austin because his name was here.
Actually, Shri Mohd. Shafi Qureshi
ought to have begun, but because
of this mistake, I called the other
side,

I would appeal to the Members to
be brief. If each Member takes half
an hour, we cannot possibly finish this
In a couple of hours. There is the
General Discussion to follow for
which we will take ample time.
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Now, if any Member sends me a
slip, it will be convenient to me if it
comes through the Party. If indivi-
dual Members want to speak, I don’t
know whom to call and whom not to
call as I get slips from the Parties
also. I would therefore request you
to send your slips through the Party
so that it will be easier for me. Shri
Austin had sent his slip individually
ang therefore I did not call Shri
Mohd. Shafi Qureshi. I would now
cal] him or Shri Pai or anybody who
wants to speak on behalf of the
Party. '

W ANELA™ (FTIT) - WeAw
werw, freyr 19 AN Y WA F
IBF F, IAFT FEO AYT FV TRT 2
fre ¥ fasgasa §?

Y FRFT A A T 19 TEA F
TH FEAT AR § |

MR. SPEAKER: You must send
them to me through the Party: I
cannot call individuals. I would re-
quest both of you not to waste time.

SHRI T. A. PAI (Udipi): Mr.
Speaker, Sir, I would, at the outset,
like to place on record the excellent
performance of the Indian railways
for the last two years. As an Indian,
I would not like to minimise what-
ever achievements we have merely
because sometimes our attitude is
purely partisan; that would demo-
ralise the people who have worked
well in this country. The railway
organisation cannot be maintained
without discipline. 1 am prepared to
agree that thanks to the workerg who
were dedicated and who have worked
very well during the last two years,
for the first time we had discipline
and, thereby it was shown how our
assets could be better utilised in the
interest of the country.

I am aware that the railway labour
movement is not united. Every sec-
tion has got its own leader and this
had created considerable problems for
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the country. For the first time the
Government has now 3 chance, as
most of the labour leaders are with
them, to have m unified labour move-
ment in the railways and to maintain
discipline. With discipline alone, the
rajlways can survive. The role of the
railways is not restricted to passenger
traffic or to the movement of freight
in this country. It is an important
second wing of the defence forces.
If you insist that there should be dis-
cipline jn the Army, in the Navy and
in the Air Force, I think, you should

also insist that there should be disci-
pline in the railways. Most of our
economy depends on how the rail.
ways function and it is possible ihat,
even in a case of national Emergency,
if cne or the other wing of the rail-
wais is paralysed, there would be a
complete breakdown. As a memher
coming from the Opposition, I would
5ay, we are looking mt this problem
very  constructively, ynd we would
not likely to come in the way if disci-
plice could be obtained by persua-
sion, by agreement: we are for it
We are not saying that discipline
should be enforced. But what we are
saying is that, without discipline, the
r'ailways would not be able to fune-
tion, and we have got to go very much
forward. 1 know that the ryilway
organization has become very un-
wieldy; it requires a second look. T
would very much wisy that the
powers are decentralised. The Gene.
ral Managers in all the sections are
very important. I do not know why
we get into thig habit; even in tHe
matter of adjusting the time table,
the matter is decided in Delhi and
not at the various headquarters. 1
do believe that the General Managers
are equally competent because it is
from their rank that the board
Members are drawn, I do not
know why, after coming here, their

attitude cranges. I would very much
T
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request the Minister of Railways to
look into the problem of decentrali-
sation in order to make it a very
effective organization. It has become
too unwieldy to be run like a busi-
ness organization. Apart from that,
there is the hang-over of many tradi-
tions that the railways are accustomed
to. As a matter of fact, there has
always been 3 cry in this country
that technocrats should be entrusted
with the responsibility and not the
general gdministrators. All the Mem-
bers of the Railway Board are tech-
nocrats. I do not know whether they
function differently because it is the
same rules and regulations which
govern them also which prevent that
from becoming 3 business organiza-
tion which jt ought to be. I know
that the Railways have very compe-
tent electrical engineers and tele-
communication engineers, but I do
not think that, even once, any one of
them has gone to the rank of Rail-
wayv Board Membership. I would re-
quest that all these people may be
given cqual opportunities to occupy
top positions. Somehow, it is a
hangover; when civil engineers are
in charge of this, it is likely that they
think that additional traffic can be
moved only by doubling the line and
more emphasis js laid on civil cons-
truction. I would appeal to the Rail-
way Minister to consider some of
these problems. We ourselves would
have been compelled to look into them
if we were in the Government, The
administration should not be carried
on like this.

As I have been saying, the number
of railway wagons that we have is
about five lakhs, and these cannot be
managed only by sitting here through
manua] operations. All over the
world, they have computerised the
movement of wagons. It would be
necessary to know where exactly our
wagons are, why they are stuck up
and why they should not be moved
more efficiently. This is another sug-
gestion that I would like the Minis-
ter to consider.
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we found that in the last
two years, things improved very
considerably. We had a very heavy
backlog of maintenance and our in-
ventory of the railways was very
heavy. A committee had been set up
to look into the problem of invento-
ries and I believe that Committee has
already made a recommendation. I
do hope that the inventory manage-
ment in the railways would be taken
care of and we would be able to
manage and achieve higher targets in
mind with less resources.

Again,

It is known now that the passenger
trains have been running punctually.
1 would like the hon. Minister to look
into the freight trains also, because
if that is at the expense of the freight
trains and the freight trains come
late. it would effect the economy a
great deal. The major part of thd
income of the railways comes from
the {reight and any effort to increase
even by 10 per cent the revenues
cominy from freight without increas-
ing the freizht chirges would be wel-
come, because it is a matter of effi-
cient management of the freight also.

The railways have introduced quick
delivery system on extr; payment.
I do not know how far they have
been effective in  carrying out this
quick delivery. Very often, 1 re-
member, we had to refund the money,
because: we could not deliver in time.
I would very much like that the rail-
ways introduce quicker trains for
movement of fruit, vegetables and
parishables so that the prices of these
things come down. That would be
possible by free movement of these
commodities. .-

So far as new additional railway
lines gre concerned there has been
heavy capital expenditure over these

. years. I would vq,  much like that
the hon. Minister who has now given
an gssurance also to see that the Kon-
kon railway is taken cara of It
should not stop at Ratnagiri; the logi-
cal conclusion is that it must go right
upto to Meangalore. The survey is
already over and the report must be

in his hands in a few days. I would
expect him to take up that work from
both ends. That is the only missing
link of the railways in the map of
India. T hope, it would not be con-
sidered parochia] for him to do it.

Ultimately, with regard to the
question of fixing up the freight
charges and fares, I think, a new
outlook is necessary. Ip the casa of
new railways, for example, it is not
necessary to follow the same method
of fixing up the freight or passenger
fares. It must be slightly less than
the alternative that is only available
if the railways are not there. I
would also like the Railway Minister
to examine whether theéir standard of
opening up railwgy stations in varioug
places and the cgpital expenditure
tkat would be incurred in order to
arrive at what it would cost, cannot
be reviewed and we have absolutely
new standards. where austerity is
attempted and though maximum com-
forts are not assured in the beginn-
ing. vou go on adding those to the
railway station as and when the
traffic develops. I think, it would be
possible to look into this in this way,
otherwise it would be impossible to
extent railways because you can al-
ways prove that a new railway line -
is uneconomical. I would very much
like th;t this is gone into also.

The entire administration of the
railwayg requires to be looked into to
make it a very powerful organization
run on busimess principles.

I would also like to point out that
as a result of some Committee of
the Parliament, one recommendation
was made that one could reserve a
railway ticket one year in advance.
I think, it is an absurd proposition. I
would request the hon. Minister to
look jinto this and set that right. I
am gappealing in the interest of the
travelling public. Whatever irrita-
tions are there, those have to be-
removed.
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In the end, I would like to say that
the traditions of discipline, better
labour relations, having one union
_etc. are attempted now also. They
are no more Jeaders now; they are all
in the Government. They would not
have unions now for the sake of their
leadership. There should be only
one union. Even the lieutenants may
be asked to join together and have
-one union jn the interest of the na-
tion and the railways.

SHRI SAMAR MUKHERJEE
(Howrah): Mr. Speaker, Sir. Though
‘the budget presented here has been
prepared by the outgoing Govern-
ment, the outlook expressed by the
new Minister is welcome. I am not
going into the contents of the budget
presented; that I will do in future
when the occasion arises.

The declaration of taking back all
the victimised workers invoived in 1974
All India Railway Strike has been
hailed by all the Railwaymen outside.
But I would like to draw the attention
.of the Minister that the situation in-
side the Railways in regard to the
employees is so bad, is so serious, that
it requires careful attention of the
Minister. I may draw his attention
to a telegram which has been receiv-
ed by me only last evening from the
President, Chittranjan Locomotive
Labour Union. There all the thirteen
top labour union leaders are still
under detention under MISA even
today. They have been under deten-
tion for the last more than 20 months.
Repeatedly, I have been representing
their case to Shri Mohd. Shafi Quresh,
former Railway Minister, to the Con-
sultative Committee, to the Railway
Board, to the State Government, but
because of sheer vengeance based on
political motive, these leaders have
been kept under detention and a
reign of terror is raging in Chittran-

‘jan. This township is called a prison
-township.

Not only this that the leaders have
beden kept under detention, but a
large number of leaders were also
arrested under DIR and a large num-
ber of false cases have been institu-
ted against thlem. All this requires
your immediate intervention.

These leaders command respect in
their area. They are the persons who
had belen selected in the school com-
mittees, in the co-operatives and else-
where. They are the real representa-
tives of the people. That is the reason
why at the instance of the local Cong-
ress leaders they have been kept
under detention and a reign of terror
is raging there.

The victimisation has not been limij.
ted simply to 1974 General Railway
Strike. During emergency more than
2,000 Railwaymen have been dismiss-
ed from service. They have been
penalised in the form of penal trans-
fers, in the form of demotion, jn the
form of compulsory retirement etc.
Various methods have been applied to
take away the Trade Union rights.
The way these rights have been taken
away is clear from one of the Cir-
culars which I am reading. Circular
No. BIP. 694|P has been receiveq by
me:

“South Central Railway
Division Office
Personnel Branch
Vijayawada 11-76

B/P. 694/P

All  Supervisory
Division.

officials| BZA

Sub: Unrecognised Unions/Cate-
gorical councils conducting of
meetings in the Railway Premises.

It has come to the notice of this
office that unrecognised, categorical
councils are conducting meetings/
collecting membership, and pasting
banners within the Railway pre-
mises. Al] India Guards council is
one of such unrecognised unions.
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Conducting meetings within the
Raijlway premises, pasting banners
on the Railway Buildings by the
unrecognised uniong tentamountg to
an act of serious misconduct. All
supervisory officials are hereby in-
structed not to allow all such thingg
in the Railway premises.”

Even for collection of Union Mem-
DPership Fee in Waltair, one leader of
the Union has been dismissed from
service.

Shri T. A. Pai talking about
discipline. This is what has been the
outlook of discipline of bureaucrats.
They know only one form of disci-
pline. ... (Interruptions)

MR. SPEAKER: 1 request hon.
Members not to come to the Chair
and disturb me while I am listening
to the Member who is speaking. I
would like to discourage such a thing
so that Members may not disturb me
when I am following the proceedings
of the House. If they begin coming
here and disturb me, that means, I
will not follow the proceedings at
all. T would appeal to them—I am
not having in my mind anybody parti-
cularly, but I am speaking generally—
not to disturb me when I am follow-
ing the proceedings of the House,
They can always send me chits. So,
as a matter of principle, I request
them that they need not come here
anq disturb me; instead, they can
send slips to me.

.SHRI VASANT SATHE: From this
side you will not have any complaint.

MR. SPEAKER: 1 am appealing to
the whole House.

SHRI SAMAR MUKHERJEE: Mr.
Speaker, Sir, I woulq appeal to the
hon. Minister that all those who had
been victimised due to the bureau-
cratic behaviour by the Administra-
tion must get justice. All their cases
must be reviewed. They should be
taken back. Mr. T. A. Paji just now
told us about discipline. The former

120 1.S—2,

ruling party has only one outlook
about discipline. They force them to
go out of employment. They force
them to face starvation. They force
them to go out of jobs. By terrifying
them you do all sorts of things. This
is what is being done by the emplo-
yers in the factories in the case of the
industrial workers. The employees
are forced to givie out double or treble
workload and the employers are com-
ing with the democles’ sword of dis-
cipline hanging over the heads of
these employees. If the workers re-
sist something, it is said that there is
no discipline. If the Union leaders
organise the workers in protest, the
cry is that they arle creating chaos.
There are two types of discipline,—
conscious discipline and bureaucratic
discipline. Conscious discipline is far
more superior than the bureaucratic
discipline. I can give you one exam-
ple. You know the role of the Ameri-
can Army and the People’s Liberation
Army in South Vietnam. It is the
superior discipline and the conscious
discipline that won ultimately. The
American army had only bureaucratic
discipline. =~ Whepn the liberation
struggle was on the point of success on
South Vietnam, you have readq in the
newspapers how the Americanp forces
behaved, how out of panic, they and
each other to flee away, how they
were degenerated. All these have
been proved. So, I would emphati-
cally say that it is only conscious dis-
cipline that will help the Railway
Administration to improve its func-
tioning as quickly as possible.

That is why an entirely new out-
look is necessary in this matter.

This new outlook must pervade the
entire administration as a whole in-
cluding the Railway Board. This is
very essential. Of course, I do agree,
that it takes time.

We are prepared to givie full time
to the new Railway Minister for a
thorough overhaul of the administra-
tion of the railways provided of
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course he seeks the full cooperation
of the workers/railway employees for
the efficient working of the Railway
Administration.

There are one or two cases to
which I would like to draw his atten-
tion. One was regarding the agree-
ment which was arrivied at with the
All-India Loco Running Staff Asso-
ciation by the Railways in the year
1973. There was a categorical assur-
ance given to them that ten hours
duty woulg be introduced throughout
the Railways by 31st December, 1976.
But, that has not yet been implemen-
ted. This is a grievance which is still
there among the Loco Running staff.
I woulg urge on the Railway Minis-
ter to take up this issue and talk with
the leaders of the Loco Running Staff
Association and to see how this agree-
ment can be implemented as early as
possible.

Regarding the punishment or victi-
misation of staff, I hope the new
Minister will pay special attention to
this and do the needfu] i the matter.

With these few remarks, I welcome
the Budget speech of the hon. Rail-
way Minister and I support the same.

DR. SUBRAMANIAM SWAMY
(Bombay North East): Mr. Speaker,
Sir, T woulq have preferred to listen
to all the other speeches but, seeing
all the tall claimg that were made by
the former discreditedq ruling party,
I think that it has become necessary
for me to explode all those tall claims
with the help of the statistics which
they themselves must have prepared
Obviously, because, this Explanatory
Memorandum must have been prepar-
ed by them long before our Govern-
ment took over.

Now, one of the things that has
been constantly said about is that the
Railway Budget is a surplus one; this
is an indication of the efficiency; an
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indication of the discipline that has
been brought about to Railways.

Of course, they also claim that, for
the first time since the declaration of
emergency, the trains were made to
run op time; just as the rains were
brought on time, the trains were also
made to run on time. In other words,
the trains were not on time wearlier on.
But, the fact of the matter is this.
This surplus was not due to efficiency
alone. One has also to examine the Ex-
planatory Memorandumh to find out
why it has become a clear surplus.
This has been achieved because of the
steep rise in fareg that took place in
the year just before the emergency
through the Supplementary Budget
for Railways which wag brought in-
cidentally because the Government
spent Rs. 1500 crores as a national loss
in order to crush the railway strike
in order to deny the workers who
had asked for the bonus which would
have amounted to only Rs. 40 crores.

In other words, this Government
would rather have g national loss of
Rs. 1500 crores than give the workers
the bonus of Rs. 40 crores,

The passenger earning which has
been realised through the steep rise in
the fares. In what direction? If you
again look at the statistics you will
find that the upper classes have con-
tributed only to a ten per cent in-
crease in the earnings whereag the
second-class—lower class—passenger
earnings have contributed to a twenty-
five per cent increase in the earnings.
In other words, the rate of in-
crease in the earnings has fallen much
more in the upper class obviously be-
cause in the upper class, people like
Shri Sathie and others travel and they
do not pay anything at all. (Interrup-
tions)

The second factor is this. Look at
the performance of the railways in
the matter of freight that has been
moved during the last one year. They
had targeted a figure of 220 million
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tonnes of freight last year in the bud-
get whereas they haq moved 260 mil-
lion tonnes of freight. Is this some-
thing to be proud of? Actuslly, in
1965-66, the railways had moved the
freight of 212 million metric tonnes—
this is a glorious decade of these ten
years—and all these people did the
bhajan songs when Mrs. Gandhi was
in power, I do not know whether they
stil] go to her residence or not. The
question is: at the time when the
emergency was there, they talked
about this glorious decade.

12.00 hrs.

Has this glorious decade re-
flected on the Railways? Obvious-
1y, not. Sir, you have to look at the
figures. In 1965-66 the amount of
freight which.was moved by the
Indian railways wag 212 million
metric tonnes. Now, it hag come
down to 206 million metric tonnes.
This itself is a clear indication of what
they have done to the railways.
Apgain the freight earnings—where the
Government should obtain more earn-
ings—over the last year have gone
down by Rs. 33 crores. How have the
freight earnings gone down! It is
because of the concessions that have
been given during the Emergency to
the chosen few who managed to go
and meet the one and a half person
at 1, Safdarjang Road.

Sir, if you again look at the Ex-
planatory Memorandum the wagon
production which was 33,000 per year
in 1965 has now come down to 11,000.
I would like to know why has this
happened? The production of wagong
has gone down tremendously, now
it is only one-thirqd of the production
in 1965-66. Sir, I woulg like to refer
to page 23 of the Explanatory Memo-
randum where you find a table show-
ing ‘new works'. I would like to
know have any new works been
starteq during the last year? Sir,
You will find from the table that

hardly any new work has been star-
ted. In fact, old works are continu-
ing and that too are incompletely
done.

Sir, I would like to draw the atten-
tion of the hon. Railway Minister to
Chembur-Mankhurd line that had to
be doubled. Big promises had been
given for doubling this line: In 1871
the estimated amount of expenditure
on doubling of this three and a half
kilo mietre line was Rs. 20 crores.
They kept on delaying this project.
Now, the estimated expenditure is
supposed to Rs. 50 crores. Sir, you
will be amused to find that they have
only targeted Rs. 7 lakhs for this pur-
pose this year. T would like to know
why the poor people of Chembur-
Mankhurd have to move on a single
line and suffer long delays.

Sir, T would also like to add that
there has been an increase in corrup-
tion in the railways. I am sure the
present Railway Minister who has
got a brilliant reputation in his con-
stituency—people there praise him
very affectionately because of the
work done by him consistently-——will
look into the causes of corruption, Sir,
just before the Emergency I had writ-
ten a letter to Shri Kamlapati Tripa-
thi bringing to his notice that the
Minister of State for Railways had
trieq through extortion to get money
from Stall Holders Association.

SHRI K. LAKKAPPA: Mr. Spea-
ker, Sir, it is not fair on the part of
the hon. Member. ...

MR. SPEAKER: Mr. Lakkappa, I
am on my legs. Mr. Qureshi will
have a chance to reply to it. He will
have a chance to defend himself. I
think, Mr. Qureshi is capable enough
to defend himself.

DR. SUBRAMANIAM SWAMY: Sir,
1 was talking about a letter which I
had written to Shri Kamlapati Tripa-
thi in May, 1975 saying from the
Stall Holders Association there was
an attempt to obtain money through
extortion. Sir, I hawe tape-recorded
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evidence with me and the hon. Minis-
ter may give me an opportunity to
present the same. I woulg like to
know from the present Railway Minis-
ter as to whlether this letter is still on
the file. If it is not there I will send
another copy of the same and again
give an opportunity to the Govern-
ment to bring this matter up.

Now, Sir, T would request the Rail-
way Minister....

(Interruptions)

MR. SPEAKER: No, no, Mr. Lak-
kappa. He is capable of defending
himself. He is here in the House.

SHRI K. LAKKAPPA: He is mak-
ing unfounded allegations.

MR. SPEAKER: If it is unfounded,
he can answer it how. How to you
know anything about it, founded or
unwounded? You do not know any-
thing.

(Interruptions)

MR. SPEAKER: No, Mr. Lak-
kappa, I won’t allow this. He is
here. He will reply. Why should
you be excited?

DR. SUBRAMANIAM SWAMY: I
would like to conclude by asking the
Railway Minister an assurance that ag
far as the Chembur-Mankhurg line
goes, the amount that has to be spent
to immediately get the line doubled,
he would do so. Secondly, the pro-
blems of rapig transit in Bombay are
very very serious indeed and they
have been grossly neglected ang I
hope he would pay immediate atten-
tion to the development of rapid trans-
port system in Bombay.

SHRIMATI PARVATHI KRISHNAN :
We have got a convention in this
House that normally we should not
interrupt those who are making maiden
speeches. So, I would request every-
body not to interrupt maiden speeches
&éven if they are ‘unmaiden’,

MR. SPEAKER: In this particular
case there is no allegation at all. He
was referring to a letter which he had
written and Mr. Qureshi is there
immediately to reply. I would very
much appreciate if Mrs. Parvathi
Krishnan's suggestion is taken by the
Members. But she also must control
herself.
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Fifem &Y v W9 faeew F1 famed
FY WX T FIfOW FT ATHRH FE A
I FHIFE 7 S wifww oA SOy
g fear 9u & fag § s Awas

g1

qAY | FAl T q9A qwe H At
foar & f5 @% & 9w gara arawe
AL GNIT HIT THHT 3T FT TE |

a7 38 #1 gmg fr IFF
g8 a0 &1 &FrF fwar g 1 g1
ars ®i5T & FE FTFH ad FI
qwaT | Afga qF AT g7 a1q F7 @
fw %3 a@iga 7 ag %z fear iy faaay
WY FHfeqi 7ATE T 95§ WY qF
g% | gei fagr strg 1 § Fgar 9 fw
TAT I @F H97 wAT FT aFA<
faad a®: 11 9T g d 7 -

“Apart from the shop councils
formed in the production units of
management and labour representa-
tives, the scheme of workers’ parti-
cipation has been extended o
commercial and service organisations
having large public dealings. As an
experimental measure, station com-
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mittees have been set’'up in Bombay,
Madras and Delhi in which repre-
sentatives of organised labour are
associated with the objective of
providing better service 'to custoe
mers’.

TR gaw g fr %3 @rge fee qar
TE FET W\F g 7FE 91 fF owar
srawcaArglamr oA

a8 gwaE g 5 o @l @ R
faers g@ arotw Ty | & SS9 qar
FT HT&Y AET g, ATH T FHAT 7Y FLAT |
Fwr 78 g F @ s @ f5
T g b Fw Grar § ) ¥ e
TAmae Ad e, afew Wy &
IR Fal g, Tg 79 I HAY Sy A
g T I uE Fq Wl oGt FwT T
wgr ax fwy forem &Y wewe @1 @Y
gedrer & ¥ g, SR we A arfad

F 0 Y T FENET 27 | }YT AT A7 AR

TE FT gFT a1 BT IT 9T g@HATHY
Fa g o ¢ fF Ig g AT AT @A,
FI(H g0 99 FY §B 7YQT § IT &I
T faeme 1 gw wrod Ffaw a3 7 wrav
g T € afew o I dfaw T T8 {
£ | T AT FT G AT §, QT
T mrowr Ay far @ gefag 99T &
g fawamaa 7 fifeg | o9 a@
¥ o T FT § ag W9 R Wy
agr A |

waw ¥ gafeas o "
@t S ¥ o e 9@, afea 59 #+r
TE WTH g7 Wil R gErdr qgen
gFAT & sww ¥ 212 fafemw e
%2z W O foar g1 206 4T 210
FL G & WX A9 AT FX GE F
¥ {@T 97 Ty 1 3EET AVE 9 agT
FTor GYer &1 9% *7 fagF 5 @@
Frfaw & AfFT wrag |9 F qEEH A
IAH FH AFH & | TGF 100 HH
ATGr 97 | WIS 200 Hrer Arar §, I
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A &) e a7 TE §, FTCEE 93 T §,
T gXE7 aF ger gk § | e agd
I a9g ¥ o ATHAT TE | TE qEY
are § i ager =H < & savar A AY
Qi1 o | Ifew ag Fe 5 faw frve
FEN AT IO § FASH A4 &, 47 qE
e & | uF Haen R fF oo 50 @
JM TR frade Tw Fd ¥, AT gfem
o Efefafm & F16r g gt ar
AfFT oS W F-F F A9 FF THA
fo W &1 393 gfar #1 w8 gwifnge
A 7T Ty & wifw fewadw dfaw
F9 g 9FT &, misai a9 w=dy
g, o & gifs sifow ) af fF
wifedl #1 @ 9T T =99 feqr 99 |
a5 7w 2 fr o | oA S T F
gF ¥ TR a9 F@ § THioC 98 39
I FT 24\ @ fF g 399 faey
§ OauEA F99 W | AR T aF
fefafem &1 aaF & ag o ¥ 7@
q.97 9T a7 g, IW H e fawew
FlY qHALT AT ATST § TE ¥4 qFaT
g gl =5 qFar § fF 9= 17 W@
Al fAeew #X oFW #%, e
e | FAFT AAGI TF |

T arga & oz {7 a4 AT T[0T
i fF oF am e gg grar v d fE
geae & faar & gATe a9q § wogd
F Y sarEar 2% ) afEa gy gwwa
¢ f& gsam & ag 919 gwq 9wy fF oE
qAT AIEE 431 @1 @1 3@ WA=
AW F BIT FI JT 200 400, 500
gnl foms faems ®loert & Awan
g amr ga worfawt w1 g foar
T WA AT G §, W XA WAl Ay
g f& qum ST F1 arem A =g
afew & ag sex Fg a%ar g fF v
T 71 g1 g1, 07 WY 7 & et
e & fefafam 1 qar; ok makx

F F R F¥ X 13X [ q oy
f5 =% F 47 B FET IRA € |

§ ux g #X JE g1 fzam@r
g | fow gwg WE wEwrfa §
g AATEE AT qHA dw Ry, &
500 FUT TT4 FT UHT a5 faer 4T )
9% §-FHI F A1E 110 FAT 797 &)
T | FEAG A THE qEew fEar g
ST 9% IFEIE F A fawrfana g,
I qEAH fFar T | T o 99
St 9gH 19 W 7, IgF At § wiw g€
& g1 9 fear oy | gwETY /TR
#1 fagt wrg ware ot faad 14 &2 F
IS 9T, SEF AATAF AHT HAG FH
fFa 711 3G F &I T INE
S f ot 7 oo @Y g & AfeA
-FAHATIITT FT TR gAIR aFT
FT HIX IH 9T 16 FIUT &I 2597 7
gw fFy | T Tg ¥ T@ FPAry H
AR ARGEH FAE F I oTEmIAed
o w4 39 5 FOT w77 @ R aTar
STI-347qqWA 9 15 FAT W95 @F
farar T, Frex g qr WM 12 FAY
4 &9 % 7% 1 @ aw A 2T 190
FUT &4 &9 fFar 2

S A4 W A FT qOAT
HIIWFEF A 5T a0 @ WE AR
A7 7T § fF vy aaR F arg W
TIET qQI FAF IEIATT KT AT fF
TN F 2 T T8 F 4 | I FY
oA § & Fgar g B qumw I9a -
faat #1 gosfizae T FqAT FAT
Tifgd | sHF R A F 9GrE Jq17 WA
W ¥ oagt Fgm, 390F 9w
gAML, FUEH ANGT IAFT TF 39 W&
& | ¥ agt arx 1A F3A7 1897 § AT
fF Gam T grag § wear @SRy 7
FIAT GO | uF &1 3T fF WA SN

-

F at W § g 10 €T
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q 27 FT 8 we HT faur wnaww ) TF
gonfra ag faegw @gr wiv &, TEwr
a‘rarvﬁwmar%m

W EequUa & s1EE A6
IFH dre-ges fafaey 39 @

This is George Fernandes, Minister
for Communications. He is my friend
and I respect him, These are his
demands; 1 am reminding him,

SHRI JYOTIRMOY BOSU (Diamond
Harbour): On a point of order. I
should like to know whether he is
making use of his former position
kbecause this gentleman had been in
the Railway Ministry.... (Interrup-
tions)

MR. SPEAKER: There is no pcint
of order.

SHRI S. KUNDU. On a point of
order.

MR, SPEAKER: Point of disorder,
you can say.

SHRI §. KUNDU: In this House we
should stop shedding crocodile tears.

MR. SPEAKER: Is that a point of
order?

SHRI MOHD. SHAFI QURESHI:
Until job evaluation is done, as an
interim measure there should be parity
in wages for workers in central under-
takings like HMT, HAL, etc.; there
should also be dearness allowance
revision for every rise of four points
in six months, bonus for the year
1971-72, 1972-73 and further years.
decasualisation of the entire casual
labour. [ have heard very forceful
demands when those gentlemen were
sitting in the opposition that we must
provide subsidised foodgrain shops for
railway workers, This is a demand
to which they are committed. So they
should provide subsidised foodgrains
shops at every zonal, divisional and
other headquarters..... (Interruptions)

¥ am & § fafreT a@a  arEma
T F4 F fag wEr €

SHRI M. KALYANASUNDARAM
(Tiruchirapalli): Mr. Speaker, Sir,
I have a point of order. We are not
able to listen to the translation of the
speech being made by the hon. Member
because the sound is so feeble.
Secondly, when the discussion is
going on in Hindi, we from the South
are noi able to follow the translation
because by the time we are able to
hear the sentence {ranslated into
English, we miss the context of the
previoug sentence. Mr. Qureshi knows
English and I do not know why he
does not speak in English so that we,
from the South, could follow him,

MR. SPEAKER: I wil] ask the
Secretariat to look into this matter.

(Interruptions)

st s@x Frm wqe (gfoar) o
T AR, WET §9€g & fegy
WY FT 3qSY F g 8 @ra |
grEaTe #1 FNaT fEar oo, a@fee
AT ggeg #t gy & &Y SieE
F1feq |

WY WeFAT WERY WIS mTEEAY
F1 & agrar 37 & Tnfed, Afsa fafq-
W gIEs ®) sy FEr afgd
gd W fafez & @ 9\ 99 & Torwr
T g

faae, o THo 2o AT
ATEo o Tho TG AT WITHW
af-z5 ¥ 1973, 1974 #1975 &
A AR 979 FRE F OFRY
grEsme faw 50 R F FAT 97 o
& fFa orr 99 gfred ® gresme 100
R TF TFA AL 1 AW v g e
WE A T F q&EAT @ |
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“Apart from the shop councils
formed in the production units of
management and labour representa-
tives, the scheme of workers’ parti-
cipation has been extended to com-
mercial ang gervice organisations

Rly. Budget, 1877-78 & CHAITRA 8, 1899 (SAKA) D.G. on Acct. (Rly.) s0

having large public dealings. Ag an
experimental measure, station com-
mittees have been set up in Bom-
bay, Madras and Delhi in which re-
presentatives of organiseq labour
are associated with the objective of
providing better service to custo-
mers.”
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(Ste fusxA atar gagar)

fasr SOdY @ew FET AES 9 )
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wHa ¥ faer wT fwe ag ara 3% 99
F w9y Ay Ay 7@t | F g fFogw
F.29T BT AT FT T /T WX qE
Wa F gwal # fawmg gg g
T qIq F7 W TF &7 o9 /IR W w
T G&T FTYATET FT AT | T F2F
F1 gew fewar o3

TR WeRT & gre § wuAl A qArS
FIATE | A T CITEE I 9T ATEA
FT a1 fog w1 & 7 fa% fear . a=r
AT ¥ WING WL § | I¢E AT
gTq T qUT A FAT FIEAT |

SHRI R. MOHANARANGAM
(Chengalpattu): Mr. Speaker, - Sir,
first of all, I thank you for giving me
an opportunity to express some of my
feelings on the railway budget for
1977-78. Even though I am in a posi-
tion to express my ideas in Tamil or
in Telugu, I am speaking in English
for the simple reason that what I say
must be understood by other hon.
members here. Before dealing with
the various merits and demerits of
the budget, I would like to congratu-
late the hon. Railway Minister on be-
half of the All India ADMK and on
behalf of our great leader and un-
crowned political king of Tamil Nadu
Mr. M.G.R.,, for the bold step he has
taken to reinstate all the railway em-
ployees who were either suspended
or dismissed during the 1974 general
strike. 1 also thank our minister on
behalf of our party on having taken
a very bold step by not increasing
the freight rates and passenger fares.

After having gone through the rail-
way budget, Sir, in certain places still
1 stand unconvinced.

The hon. Railway Minister has said
‘that unawthoriseq travel agents and
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anti-social elements indulging in mal-
practices in seat reservations have
been largely eliminated. But if you
allow me, Mr. Speaker, to take the
Minister to Madras, I can show him
the unauthorised ticket agents stand-
ing in the queue for purchase of
tickets and then giving it to the actual
passengers on some premium. He hag
also said that long queues have been
considerably reduced. But if you
come to Madras Egmore station, which
is the heart of the Madras city, you
can fing the passengers after getting
down from the train, it will take at
least half an hour for them to come
out of the station. The Egmore sta-
tion wag constructedq some 35 years
back but there is no proper overbridge
for the passengers to come out of
the station. An overbridge should be
constructed.

The Railway employees still conti-
nue to be the lowest paid employees
as compared to the other public sector
employees. The demand of the em-
ployees that their wages shoulg be at
par with the other public sector
undertakings should be considered
sympathetically. So many representa-
tions have been made in this regard
but no steps have been taken uptil
now. ’

1 would like to draw the attention
of the Railway Minister to a memo-
randum given by the people of Chen-
galpattu  requesting the Minister to
construct a overbridge at Chingleput
railway crossline but no steps were
taken to construct that overbridge.
That particular area is very near to
Nationa] Highways. There is an im-
portant road—GST road—which leads
to the entire important towng of
Tamil‘Nadu and Kerala States.

In advanced countries; the Railways
are treated as public utility service and
not as a source of profi{. But hére the
Railways are treated as a source of tax
revenue. The railway work is done
only in urban areas and not in rural
areas. This learls to shifting of pepu-
lation from rural areas to urban areas.
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Under the 20-Pcint Programme, it
was said that bonded labour had been
completely eliminated. But if you
see the Railways, you will find that
bonded 1iabour is still existing there.
I can quote certain instances. The
Railway officers employ certain rail-
way employees as cooks and butlers
for themselves who work as bonded
labour.

Coming 1o uniforms, once I asked a
Ticket Inspector as to why he is not
wearing the uniform. He told me that
the uniform supplied to him is of 32”
whereas his chest is 42” and that is the
reason why he is not wearing it. A
uniform meant for cur Railway Minis-
ter will not suit our friend, Shri
Piloo Mody.

Every Year we purchase stores to
the tune of Rs, 500 crores. Some are
big items and some are small items and
some are irportzd. They purchase
stores more than the actual require-
ment. It is my huinble reques: to the
Railway Minister to reduce this amount
from Rs. 500 crores to 100 or 200
crores.

Now about the loading of wagons.
The merchants have an understand-
ing with the railway cfficials and they
load the wagons teyond their czpaci-
ties. In addition to cur not getting
additiona] income, we also see that the
unscrupulous cfficers and merchants
join together and deprive funds due to
the Railways.

Finally, I would request the hon.
Railway Minister through the Speaker
to take necessary steps to ensuring pro-
per administration in the Railways.
Then only can we have good relations

between the railways and its
employees.

p———e
12.35 hrs.

PANEL OF CHAIRMEN

MR. SPEAKER: I have to inform
the Heouse that under Rule 9 of the
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Rules of Procedure, | have nominategd
the following Members as Members of
the Panel of Chairmen:

(1) Shri Dhirendranath Basu
(2) Shri Tridib Chaudhurij

(3) Miss Abha Maiti

(4) Shri S. D, Patil

(5) Shri M. Satyanarayan Rao
(6) Shri Dwarika Nath Tiwari

———

12.36 hrs.

RAILWAY BUDGET, 1977-78 AND-
DEMANDS FOR GRANTS ON AC
COUNT (RAILWAYS), 1977-78—
Contd.

MR, SPEAKER: It is now 12.30 p.m
Only 25 minutes are left for lunch.
Mr. D. N. Tiwari and Mr. Kalyana-
sundaram may now speak. I would
then call the Minister to reply. I know
I have a large bundle of names. I
would request the hon. Members to
take their chance on some other occa-
sion, like the debate on the President’s
Address. (Interruptions) I have to face
over 3500 Members. It will be very
difficult for me, I will be very happy
to call you all if there is time. (In-
terruptions) I know that; if the hon.
Members want, we can speak today
and tomorrow also. I thought 2 hours
would be enough, I have no objection.
What does it matter to the Speaker? I
have called Mr. Tiwari now.
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